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INTRODUcnON 

, the Chainnan. Committee on the Welfare of Scheduled Cute. and Scheduled 
es having been authorised by the Committee to (analise and submit die Repaft 
ileir behalf. present this Fifty-Eighth Report ('ICnth Lok Sabha) on the MiDiIIrJ 
lnance (Banking Division}-Rcservation for and Employment ofScboduIed c-
Scheduled 1\ibes in the National Bank for Apiculture IIld Rural DevelClplllllll 

· The Committee took evidence of the representativCl oftbc Ministry ofFialace 
l)png Division) and National Bank for Apiculture IIldRuraf Developmeat 011 
:ember 19. 1995. The Committee wish to express their Ibanb to the Ofticen of 
Ministry of Finance and National Buk for Agriculture aDd Rural Deftl ... 
~Iacing before the Committee material lind information the Committee deaired 
)nnection with the examination of the subject. 

· The report was considered and adopted by the Committee on Dccembcr 14, 
l . 

· A Summary of conclusions/recommendations contained in the Report i. 
mded. (Appendix)· 

law Own; 
~r, /995 

~ana, 1911 (SakD) 

i 

(v) 

PARAS RAM BHARDWAJ 
C'AaIIMI. CorMIIIIH.*·IM 

of~C4uru-
ScItttI*d rrlbu. 



CIIAPTEIlI 

RBPRBSBNTA110N IN nIB BOARD OF DJUCI'ORS 

• O ......... ta..a Set.p 
1.1 NatioD81 Bank for Apiculture and Run! Development has been conatituk 

. nder the provisions of NABARD Act. 1981. ~ per the Act. die Bo.d of Directa 
f the National Bank c:onsists of 15 Directon IppOinted by die Oovt. of IDdia. 

videa for its Head Office at Bombay. At preIODt Natioul Bank has 17 ReJiOlll 
fiices, 9.Sub-otraces IIId Dillrict Development MInapr's offk:ca in 216 districts i 

country. 
. 1.2 As regards the organisational lOt up of the Miniscry of Finance (Dantin 

ivision) and its functions vil-Q-vil NABARD in 10 f. u reservation for a 
mployment of Scheduled Cutca and Scheduled Tribes is concerned. the Commitll 

ve been informed that there exists a SCIST Cell in the Bankinl Diviaion wbic 
supervised by a part-time loint Secrecary who is uaisteel by a pin-time DirectoI 
puty Secretary and pin-time Under Sec:NIary. The full limo ltd oftbe cell c:caiII 

~ pf a Section Officer, 3 Auistlnll. 2 LDCa and • peon. 
"~. Board of DIrecton 
! 1.3 The Committee have been ilaformed that at present the Board of Directon Ci 

",ABARO comprises the Chairman, lI)c Manqinl Director ad IOven pin-tim 
Directors. The seven part-time Directors comprilO three officers of the GoVemJDeI rf India, one officer of the Reserve Bank of India, two officen of State GoVCll'lUDelll 

d one officer of a commercial bank.. 
. 1.4 During the course of evidence it wu informed that one Director who is ...... 
~ Secretary in the Ministry of Rural Area IIId Bmployment. OowrnmeDt of Iadi 
... been nominated on the BOild of NABARD and he boJonp to Scheduled Tribe 
. 1.5 In a poIt-evicience reply it has been stated that u reprdl nomination a 

Directors who are other than the Bx-officio members on the BOIId. eadeavoa 
ouJd be made to select one SCJST penon. pIIlicuJlI"Iy when tbere uno nIpftIIOIltllliOl 
f Sc/ST on the Board otherwise. 

1.6 The Committee ftad that bell_ the CIIabwu, .... n an roa ... 
Preelton III the Boud of NABARD. Tbe eo-___ an...", to ....... . 

toaeoftbefourteeaDirectonolNABARD ................ toSC .... .. 
be commualty. The Comndttee would ....... NABAItD to ........ ... 

. Irtt III future aIIo ....... br .... 

1 



CHAPTERD 

ORGANISATIONAL MATTERS 

A. u. .. O8Icer aDd Inspection of ROiten 

2.1 DuriIl8 evidence the Committee were infonned that a Director (STC) in the 
MiniItry of Finance (Banking Division) was functioning as Liaison Officer to ensure 
due compliance of reservation orders in all Public Sector BankslFinanciai Institutions 
includina NABARD. 

2.2 At re,ards the inspection of rosters in the Head office/RegionaI Offices of 
NAaARD by the LiaiJon Officer of the Ministry, it was infonned that the same had 
.. beeD inspecteci It is further elaborated that study of rosters is taken up by a team 
of ofticen beaded by the Liaison Officer for SCs/S'IS. 'The team is supposed to visit 
one bank in each quarter. It is, therefore, proposed to take up NABARD for study 
during 1996. 

B. LIaiIon otIic:er aDd SCIST Cell in NABARD 
2.3 'The Committee have been informed that the Liaison Officers who are senior 

officen in the cadre of Deputy General Manager have been appointed both in the 
Head Office and Regional Offices of NADARD. It was further added in a post-
evidence reply that at present at 3 of their Regional Offices viz.. Jaipur. New Delhi 
and Guwahati, the Liaison Officer belon,ed to SC cate,ory. 

2.4 The Committee have further been infonned th8t an Sc/ST Cell consistin, of 
one Assistant General Manaser (Grade "C") one Manager (Grade "B") alon,with 
the nec:euary supportinl staff baa been set up by NADAm to look after the interests 
ofSc.tm. 

2.S Howcver when the Coounittee desired to have copies of the records of discussion 
pertaining to disc~sioDl of common interest held during the last three YC8J'S, it was 
ItItcd that record hid not been maintained by NABARD. 

2.6 When asked about the reasons for not doing so. it was stated that the Liaison 
Officers and other otraccn connected with the implementation of reaeJVmon polic:y 
for SCalSTs met at a workshop on the implementation of the reservation policy in 
the NItioDaJ Bank. The workshop wis conducted annually. However. it had then 
been decicIod to arrange for an exclusive meeting ofLiaiaon Officers to discuss amon, 
thcmaelvcs the matters of common interest. 

2. 7111e Committee are clistnIIed to DOte that Uaitoa otIic:er in the Miailtry 
bu"1IOt 10 far inspected the I'OIten ~taJned by NABARD. The explanation 
gina by tile MJn1stry for not doinllO is hardly coaYinc:ing beca ... annual 
bupeo'" of the rosten maintalaed ia the MiaistrylDepartment with a view to 
easuria& proper implementation of reservation orden II one of the main fuactioaI 
of the Liaison Officer in the cODcerned Ministry. "The Committee, therefore, 
recommend that the Ministry should undertake immediately the study of roIten 
maintained by NABARD and also ensure that the I"OIten are lnspected by theIa 
nplarty .. 

2 
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2.1 TIle CoIn ........... happy to DOte that there .... tine SCJIT ......... 
OfIIcen Ia 3 oftbelr .......... oCIka oINABARD. They deIIn .... t .. ortI ...... 
... be made to .ppobat SCIST LIaIIoa OftIcen III other ntIo .... ome.. 01 
NABARD. 

2.9 The CommIttee waaIcI aIIO like to recoauDeDd dud Ia fatare NABARD 
Iboulcl keep the records of dIIeaaIoa MId by tile u.a.a 0IIIcen ............ to 
matten of common laterest 10 that aD)' aberradoa ofraenadoD poIIcJ, ..... 
ean be rectifted for the beaeftt of SC .... ST -.-,... 
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B. STAn' STRENGTH, SHORTFALL AND SPECIAL RECRUITMENT 
DRIVES 

(I) Staff Stnaatb ad SborCtaII 
3.2 (a) Tho staff strenJth of NABARD as on 1.1.1995 hu been stated to be as 

under: 
CA'IBlORYOP TOTAL NO. NO. OPBMPLOYBIS PBRCllNTAOB BACICLOO 
POSTS OP SCI S'h SCI S'h sc ST 

E!MPLOYBBS 

Group "A" 2672 291 13' 10.19 '.05 06 en 
(0IIIccn) 

Oroup"B" 1339 161 109 12.02 1.14 10 09 
(ClIIbIllC.) 

Oroup"C 1.7 23' I. 28.76 9.91 02 .8 
(Eldudlq 
S ...... ) 

Sweepcn 69 44 .0 63.77 14.49 - 0' 

3.2 (b) When the Committee desired to know the reasons for bKklo, in all the 
cate,ories of posts. it was informed that ldequate number of SCIST candidates 
posseuin, the resurch exporiencc etc. were not available in the Cadre of Man .... 
in Grade 'B', in clerical Jfade some of the SCIST candidates did not take up the 
appointment and in subordinate staff the backlo, is mainly in Farah and Sweeper 
ems for which ST candidates were not available. 

3.3 On enquiry as to when the backlOJ was expected to be cleared. the Committee 
were informed that recruitment proceu was ilVhand and the backlo, in officers 
cadre and clerical cadre is expected to be cleared in the normal proceu of recruitment 
to be completed durin, 1995. As relards backiOi in subordinate cadre the same may 
not be cleared for want of physical vacancies in the concerned ReJionallSub-Offk:es. 

3.4 Re,ardin, remedial measures taken by the National Bank to wipe out the 
shortfall it was informed that the Bank provided several relaxations in recruitment 
and promotions so as to obtain the requisite number of SCslSTs in consonance with 
the Government instructions. 

(U) Special Recnaltmeat Drlyes 

3.5 The Committee have been informed that NABARD'has undertaken Special 
Recruitment Drives during the year 1990 and 1992 to fill up the backlog vacancies 
in the direct recruitment of Group 'B' posts, the details of which arc as under: 

Year 
1990 
1992 

SCs 

16 

S1's 
38 
42 

3.6 It was stated that all the backlog vacancies were cleared by undertaking the 
Special. Recruitment Drives. . 
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3.7 In view of abe above ltaaement, when abe Comifaiuoe desired to kno* abe 
r-. forb exiltilll backiOi it WII ltated that althou ... SRD cleared the then 
exiltillJ _klo,. abe appointments covered the further I'OIter points in the respective 
rOaten and abe prescnt backlo, WII with reference to the current points in the roster. 

3.B In reply to another question it WII stated that ~ procca of recruibnent pf 
officen WII ltill on-.oin. and care will be laken to clear abe backlo, to the extlnt 
pouibIe. 
c." .... _ 

3.9 Toul number of employees promoted durin, the years 1993 to 1995 and the 
number and percentap of sea and S1i UDODI them has been ltated to be II udr: 

~of... TCIIII N ..... of PereeaIIIe ShaIt' .. 1 Po ... 
No. of nllllo,.. 01 ... ......,. 
.".. sea sn sea sn SCI sn 
.- sea STI 

AS ON 1.1.1993 
0PPIaIRS 

...... 
2 3 

Onde 'A'to 'B' 
Onde 'B' 10 'C' 

162 44 
IS (M 

aJ!IUCAL 
0r0IIp 'B' 10 0IIcIn ill 
Onde'A' 21 

SUB-STAPF 
0r0IIp 'CO to ACT 
WI'I1IIN SUB-STAJIF 
Me_.m (PInIII) 

29 

Onde 0 to Onde I 05 
M ra..deD 
to Grille I 
'Mal rOnde. 
to Semi-lkilled 
CJndcD 
Semi-tkilledOrllle II 

23 

31 

to Grille I II 
Stilled Onde 1110 
Ondel 3 

AS ON 01.0 .... 994 
OFPKDS 
GrIlle 'A'III 'B' 
Onde '8' to 'C' 

Cl.BRICAL 
Group 'B' 10 Ofticen in 
Orllle'A' II 

02 

05 

7 

I 

10 

2 

26 

, 6 7 I 9 10 

33 27.16 20.37 
02 4.70 2.35 • 4 10.30 5.15 

9.52 5.47 7.50 

17.24 2 6.91 

15.00 7.50 

3 30.43 13.04 

6 25.10 19.35 

3 55.55 16.66 

66.66 7.50 

09 32.09 11.11 
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2 3 5 7 1 9 10 

CIeIt Or. 1110 I 17 31 10 35.63 IU9 

, WITHlN SUB-A'AFP 
¥ ~(PInIh) 

(]ride 1110 Gnde I 4 2 50.00 7.50 
Meucapr Glide II 
1001llde1 II 5 45.4; 9.09 
MeMenaerOnde 110 
Semi-wiled 0IIdc II 5 2 40.00 20.00 
SenIi-1kil1ed Ora II 
10011de I 2 15.00 7.50 

• AS ON 1.1.1995 
OFFICERS 

-\ Glide 'A'IO 'S' 
Orwle 'S' to 'C' 

179 
91 

25 04 13.96 2.23 2 
14 

9 
7 

1.04 5.27 
15.00 7.50 

a..ERICAL 
Oroup'S'IO 
Ofticenin 
0IIdc 'A' 

SUB-STAFF 
110 19 08 17.27 7.27 0.23 

• Group 'C' to ACT 2 50.00 

.. WITHIN SUB-STAFF 
M-,erOrwiell 
1001llde1 II 5 45.45 7.50 

• 

Mcucnpt Glide I 
10 Semi-wiled 
Glide II 

Semi-wiled Grade II 
toOrwie I 

9 

4 

2 22.22 7.50 

2 50.00 7.50 

? " 
3.10 Prom the above statement of promotion, it is observed that there is shortfall 

of 2 SCs and 9 STs in officer grade A to Band 14 SCs and 7 STs in officer grade B 
to C. Similarly there is shortfall within sub-staff. The reason for,this shortfall is 
stated to be non-availability of Sc/ST employees in the feeder cadre. 

3.11 Regarding remedial measures undertaken by the National Bank to overcome 
the shortfall it was stated that it is expected to be wiped out in near future when more 
employeeS/officers in the feeder cadre becomes eligible for promotion to the higher 
grades by virtue of their length of service etc. 

3.12 When asked whether the Bank provide to their SC/ST employeeli some 
.,.i-elaxation in the qualifying service to make them eligible for promotion to next 

grade in order tf' make g9Q(i their shortfall in promotions, it was stated that no 
, relaxation therein il feasible in terms of staff Rules and also considered desirable in 

\

th, e interest of maintenance of efficiency of administration. 
" 3.13 The Committee are unhappy to note that ".there exists backlol oU and 
,SCllSli respectively in officer lrade A to Band 14 and 7 SCsI$Ts respectively 



8 .. ~ 

In oftIcen ..... B to C _Il10 __ b8cIdot fIlSTa ID .. HUdf caIeprJ. ".., 
Ulp upoa the NABARD to take immediate ItepI to wipe out the btIddoI fIl 
\'8C8DC1es In both SC aDd ST cateaoriea. 

3.14 The Committee rearet to DOte that there lllIOftIautloD In the quaUtylaa 
period of senlee lor SClJSTI. Co ........ dy SCJST employeel an deprived f1I 
the benents of relervatlon. The CoauaIttee, therefore, ncoaunead that the 
Mlnlatry of Flnanee (Bankln, Dlvl.lon) .hould provide relaxation In tit. 
quallfyln, period of .rvlce for SCJST employ .. with a view to ....... dlat 
adequate number 01 SCIIS1i an available for the proaaotloaal poRI. 



• 

.. 

CllAPTERIV 

MEASURES TO IMPROVE REPRESENTATION 
A. Pre-Ree ............ 'I'nIDIIII 

4.1 The NABARD baa been providin, pre-recruitment trainin, for 6 days to the 
SCJST candidatea applyin, for the post of offlCen in 0nIde 'A' only. 

4.2 When ubd whether 6 days time wu reuonable enoup to train Sc/sT 
candidates to qualify the competitive eumination it wu stated that the matter wu 
reviewed and it baa been decided to extend the period of traitlin. to 10 day •. 

It may further be informed that durin, the lut 3 yean National Bank hu 
undertaken direct recruitment of officers only once and 792 Sc/sT candidates were 
provided pre-recruitment traininl. 
B. Pre-Promotloa 'I'nIIIIDI 

4.3 The Committee have been informed that NABARD has been providing pre-
promotional trainin, exclusively to their SClST candidatea. 

4.4 Asked about the duration ofpre-promotion trainin, prolflllllDe, it wu stated 
that from clerical to officers cadre it wu 12 worting days. It wu further added that 
it bad been decided to increase the duration of the training to 3 weeks, i.e., 18 days. 
For promotion ftom officers in 0nIde 'A' to GrIde 'B'. the duration of the trainina 
wu stated to be 10 working day •. 
C. ReeraltmeDt BoudsIDeputmeDt PromotIoa CoaunItteeI 

4.' The Committee have been informed that Recruitment BoardIIDep.nrneatai 
Promotion Committees constituted by NABARD pnerally consists of 4 members of 
which each invariably belonp to SCIST and minority community. In DPCs in National 
Bank for inter-c:adre promotions and promotions within ofIic:en cadre upto 0nIde 
'C', out of 3 members, one belonain, to SC or ST is auoc:illed. 

4.6 When uked whether an SC or ST member wu also usociated wilb OPe 
constituted for promotion upto Grade '0', 'E' or 'F also, it wu replied in neptiWl. 
The reasons for the same wu ..... to be the fllCt that no racrvation is applicable in 
promotions to Senior Executive Posts in Gradea 0, E and F posts. 
D. .. .... c.te Certificate 

4.7 When the Committee desired to know whether there were instaxlel where 
, .. ~ persons bad oblaiDeCI employment in NABARO on the bIIis of falle cute c:ertific:atel 

c· and if 10 how lIIIIIIy such c:..a b.a been dotecfed and wbat action wu taba in each 
cue, it WI. stated .... 5 sucb CUCI bad beeD cIeteaed and in 3 of thole ~ Ibe 
IeI'Vic:eI of the empIoyeea were IlllDiIlllt.t but in view of Ihe dircctiftl received 
from the Bom6ay Hi'" Court. 2 of ..... bad been ~. Action apinst ott. 
2 employees had ~ deferred in view of Ihe peadi., writ peddoas in Ibe m,.. 
Court of Bombay. 
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4.8 It was further informed that NABARD was advised by Government of India, 
Ministry of Finance to refer the cases of false cute c:ertificatea detected in MIhInihtra 
to the Scrutiny Committee set up by the Government of Maharuhtra, out of w~ 
S-CUCI as indicated above were reported to have produced false cute cenificatel. 
The present position of other such references are stated to be as under : 

Year No. of R~/~renc~1 

1990 } 25 
1991 

1992 } Nil 
1993 
1994 03 
1995 21 

4.9 The Committee regret to note that NABARD has been imputing pre-
recruitment training to only candidates applying for the post of Officer Or. 'A'. They 
recommend that the training should be imparted to sc/sT candidates for clerical 
recruitment also. 

-"", 

. ~ I 

4.10 The Committee welcome the decision tabn by NABARD to extend the period ' 
of pro-rccruitmcnt training from 6 days to 10 days and hope that the same should be 4t I 

I implemented without any further delay. .. 
4. t I The Committee also welcome the decision taken by NABARD to increase 

the duration of pre-promotion training in case of promotion from clerical to officers 
I 

cadre from t 2 working days to 18 working days. The Committee feel that it was 
IIICCCSHI"Y in view of huge shortfall of SCs and m in promotion and also to bring 
SClST employees especially STs at par with other candidates. They hope that the 
decision wiJIloon be implemented without any further delay. 

4.12 The Committee note that NABARD do not associated an SC/ST member 
with the Departmental Promotion Committee constituted for promotion upto grade '! 
'D' 'E' or F. They are not convinced by the pica that NABARD is doin, so since no 
reservation or concessions are provided to SCslSTs in promotion to Oracle '0', 'E' 
aud 'F posts. 

1be Committee would lilce to mention here that though there is no reservation 
for promotion to Gr. '0' 'E' or 'F' posts, Sc/ST candidate can be selected for 
promotion. Therefore. they recommend that NABARD in future should associate an 
SClST member also with the OPe constituted for promotion upto Or. '0' and 'E' or 
'F posta. 

4.13-The Committee observe that the NABARD has 10 far detected S caMI of,~ 
faJae cute certificates. They are constrained to note that out of 4~ referenc:ea. all' l 

pertainin, to the State of Maharashtra and pendiq with the Scrutiny Committee let 
up by the Government ofMaharashtra for the last five ycan, 21 refereftcea are peaclilll 
since 1990. 1be Committee desire that National Bank authorities should pursue 
vi,OI'OUIly with .Government of Maharuhtra 10 that crimiDal ".ue could bf! Ioclpd 
by the National Bank apialt the persona found guilty for funliabiDI false cute 
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certificates. They furtbor recommend that peuallCtioIIlhould be taken apinst the 
culprits so that genuine sea aDd mare not deprived of their constitutional rights. 



CllAPTERV 

MISCBLLANEOUS 

A. Socio-ecoDOmlc DeveIopIlMDt 
5.1 ~ relards special schemes UDdertaken by NABAm for aocio-economic 

development of SCsISTI, the Committee have been informed that NABAm has 
taken the followin, initiatives after the recent announcement by the Hon'bIo Finance 
Minister for increuin, the credit flow for sCalm: 

(i) NABAm hu earmarked RI.lSO crorca for meetin, the investment credit 
needs of the SCiST borroweR durin, 1995-96. ~ an incentive to Banks, 1~ 
refinance facility is heinl extended under the scheme from 1995-96: The State 
Governments have been requested to take IIdvantasc of achcmc. 

(ii) NABAm has iuued instructions about the availability of alCplnte line of 
ST (SAO) credit limit of Rs.400 crorea to SCBs and RRBs for meeti.., the credit 
needs of the tribals. 

(iii)For developin, suitable project models for promotina tribal development in 
IOloctcd districts of ~uthan, Bihar, M.P., and Ori .... NADAm has IlI'Upd to 
conduct studies throuah consultants. The Project for ~than has been finalised. 

(iv) Belinning from 1995-96, the Potential Linked PIanI prepared by NABARO 
wililhow credit for tribals sopantcly. 

(v) Bhopal, Bhubaneswar, Ouwahali, Hyderablld and PaIna Reaional 0fIices of 
NADAm have been advised to conduct studies with a view to explorinalbe scope 
for IOttilli up of qro-processin, units in the triblllforest products. 

(vi) A Scheme is hein, drawn up to enable the- cooperatives to employ credit 
specialists for meetinl credit needs of the tribals. 

(vii) NADAm have • .peed to aive its full support for implemeatation of a Scheme 
of the 001 for Rehabilitation of Scavenpn, the broad features of which ... Jiven 
below:-

(a) ~ per the instructions of RBI, the Scheme is heiDI implemen1lld tbroup 
Public Sector Banks and cover scaven ... in rural, urban and lOIDi-urbu 
areu. 

(b) NABARD refinance will be available for all technically feuible and 
financially vilble projccts under the acbeme located in rural, urban and 
Iemi-urban area. 

(c) The Scheme would provide for fundinl of projects with outlay upto RI.50,QOOI-
with ~ subsidy subject to a maximum of RI.lo,oro'- and mIqiD JDODCy 
assistance to the extent of 15 .. of the project COlt at 4 ..... of iatenllt by 
the SCIST Corporations at State Level. 

12 
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(d) AlllOlDs upto Rs.65001· irrespective of the iDCOtne of beneficiuy under the 
Scheme Ire treated IS loan under DRI Scheme and conceuional rile of 
interest at 4 .. is charJocI. 

(e) The security of the loans will be only hypothecation of assets created out of 
loans/subsidy in favour of BanD. 

5.2 Durin. evidence when the Committee desired to know whether NABARD 
propose to p;-epare a scheme to help the people' belonging to weaker sections ill 
building thei:' houses where nwsive devastations has been caused due to natural 
calamities like floods. drought etc. the witneu submitted: 

"Our existing scheme of things do not provide the loan for housing or any kind 
of assistance for housinJ. But if any of these borrowers have some kind of 1ft 
economic activity like poultry. dairy. handloom or production of crop etc. IDd 
if that is Idvenely affected. then we will prepare a scheme and see that they 
are rehabilitated". 

5.3 It W8$ simultaneously submitted: 
"we will take necessary steps for the revival of economic activity Iftd conceuion 
of ST loans into MT loans to generate fresh repaying cap8City." 

5.4 When the Committee pointed out that in order to mitigate the pretence of 
middlemcn/suppIicn noticca should be Jiven by the Bank to the Ioaoea 8t Ibe iIderwb 
of every 10 or IS days or a month about the exact amount to be repayocl by them.1IIe 
witness submitted that they have notocI down the suggestion. 

B. HoualDa FacUlties 
S.S The Committee have been informocl that 10.. of the houaaIfIaIa meat for 

clerical and subordinate staff at all the centres are raervocl for SCJST employees ... 
for officers staff. lease flat facility ilalso available. It has also been informed .... 1IIe 
Bank has constructocl or acquired staff quarters for officen and other staff memben 
iD various cities. 

5.6 When asked whether any percentap of staff quanen hid also been flXocI for 
SCalST omeen, it was statocl that althouah no roatcn for reservation in staff qurten 
had been maintained; the total number of officen quarten and number alloaed to 
SCsISU among them comes to over 10... 

5.7 It has further been statocl that NABARD has been Idvised to initiate action for 
monitoring reaervation of 10.. of the staff quarters particulady for the SCJST 
employees of the Bank. 
. ,.I The ColDllllttee DOte that after tile nceat aaaoaacemeat of ....... 
~ ............. 1acreuIai tile credit flow lor SCIISts, NABARD ......... 
InVllllaldadYeL It ........ a ...... aperieDce 01 .... Comelttee dI&t die 
..... credited by tile BalIk wen pea lIdIdoaIIy wIda tile coaamu.ce 01 .... 
............ aad tile aatborIdeI CODCeI'DId aDd die 1DOIIeY ....... tabD..., 
by tbe 1DIddIeaaea ..... odIerCGDCel .... by"""" oaIy.a-U poru. 01 ...... 
tolOdally INIckward ......... rt.wIaIda 1DcIadesc. ... m...., aDd ........ 
banIea of ....... 0ftI'''' 
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5.' TIle Com· .............. to ...... te tile prllellCe 01 the IDiddlemea. 
tile ........... lie.., ..... at tome repIar IDtemali by the N ..... Baak 
....... euet ...... t to be repayed by tbeIIl u ....... by the witDea darIDt 
~ 

5.1. The Colll\ftlttee appredate that more tbaa 10., 01 the stair quarten 
....... tor clerical aad lubordiaate ltan' u weO as ofticer are aUotted to SCIST 
en,h, ... 1'beJ bope that NatloDal Baak wDI maintain this spirit In fabln .... 

5.11 The Committee note wItIa IUl'prile that DO roacn lor I'IIenIltioa 01 sc.I 
m ..... quanen has been ..... 1IIiaecI by NABARD. They hope that the 
BAlIk wlllsooa malatala the ......... ...., IDOIIltor the ftHnatioa 01 sc.IS1i 
In tile .... quarten U UlUred by them In the wrlttea replies received from the 
Ministry. 

NawDEL.Hl; 
Dec._To 1995 
Ag1Tlllayatul1917 (S) 

PARAS RAM BHARDWAJ. 
C/tmnrUJn. 

~Ofttlu 
WelfQII! of ScIwtIMW Ctute8 tmd 

Scheduled Tribes. 



APPENDIX 
(Vide para 4 of Introduction) 

SIUMIDT)' of ConcllUioruIRecommendations contained in the Report. 

SI. Reference to 
No. 

I. 

2. 

3. 

4. 

S. 

Para number 
in the Report 

2 

1.6 

2.7 

2.8 

2.9 

3.13 

Recommendation 

3 

'The Committee find that besides the Chainnan, there are 
fourteen Directors in the Board of NABARD. The 
Committee are happy to note that at present one of the 
fourteen Directors of NABARD happens to belong to 
Scheduled Tribe community. The Committee would like 
the NABARD tfl maintain that spirit in future also as 
assured by them. 
The Committee are distressed to note that Liaison Officer 
in the Ministry has not so far inspected the rosters 
maintained by NABARD. The explanation given by the 
Ministry for not doing so is hardly convincing because 
annual inspection of the rosters maintained in the Ministryl 
Department with a view-to ensurmg proper implementation 
of reservation orders is one of the main functions of the 
Liaison Officer in the concerned Ministry. The Committee, 
therefore, recommend that the Ministry should undertake 
immediately the study of rosters maintained by NABARD 
and also ensure that the rosters arc inspected by them 
regularly. 
The Committee are happy to note that there are three SCIST 
Liaison Officers in 3 of their regional offices ofNABARD. They 
desire that efforts should also be made to appoint SCIST Liailon 
Officers in other regional offices ofNABARD. 
TIle Committcc would also like to recommend that in future 
NABARD should keep the records of discussion held by 
the Liaison Officers pertaining to matters of commoe 
interest so that any aberration of reservlllion policy, if m.de 
can be rectified for the benefit of SC and ST employees 

The Committee are unhlll'PY to note that as there exiltl 
bacldog of 2 and 9 SCslSts respectively in officers .,... 
'A' to 'B' and 14 and 7 SCS/STs respectively in off'ac:en 
grade 'B' to 'C' and also some backlog of STs in sut:... ..... 
category. They urge upon the NABARD to take imrnedYle 
steps to wipe out the bacldog of vacancies in both sc IIitd 
ST cateloriea, 

IS 
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6. 3.14 The Committee repel to note that there is no relaxation 
in the quaUfyinl period of .ervice for SC./ST •. 
ConIoquentJy SCJST employeel me deprived of the beneftll .. 
of raervation. The Committee. therefore, recommend that 
the Ministry of Finance (Bankin, Divi.ion) should provide 
relaxation in the qualifyin. period of service for SCJST 
employees with a view to ensure that adequate n\lDlber of 
SCllSTs me available for the promotional posts. 

7. 4.9 The Committee regret to note that NABARD hal been 
impartin. pre-recruitment trainin. to only candidates .\ 
applyin. for the post of Officer Gr. 'A' . They reconunead, _ 
that the tninina should be imparted to SCIST candidates 
for clerical recruitment also. 

8. 4.10 The Coinmittee welcome the decision taken by NABARD 
to extend the period of pre-recruitment tninin, from 6 day. 
to 10 days and hope that the same should be implemented 
without any further delay. 

9. 4.11 The Committee also welcome the decision taken by 't 
NABARO to increase the duration of pre-promotion. 
tninin, in case of promotion from clerical to officers cadre 
from 12 workin, days to 18 working days. The Committee 
feel that it wu necessary in view of huge shortfall of SCI 
and STs in promotion and also to brin, SCIST employees 
especially S1's at par with other candidates. They hope that 
the decision will soon be implemented without any further 
delay 

10. 4.12 The Committee note that NABARD do not usociatc Ill" 
SCIST member with the Departmental Promotion 
Committee constituted for promotion upto grade '0' 'E' 01' 

'F'. They are not convinced by the plea that NABARD is 
doin, so since no reservation 01' concessions are provided 
to SCs/STs in promotion to Grade '0', 'E' and 'P' poIII. 
The Committee would like to mention here that tboup 
there il no reservation for promotion to Gr. '0' 'B' or 'F' 
posts, Sc/ST candidate can be selected for promotion. 
Therefore, they recommend that NABAlU> in future IhoWd 
usociate an SCIST member allO with the OPe constituteci, I 

for promotion upto Or. '0' and 'E' or 'P' posts. l 

11. 4.13 The Committee observe that the NABARD hal 10 far 
detected S easel of falle caste certifica~l.. They are 
conltrained to note that out of 49 referencea, all pertainiDJ 
to the State of Maharuhtra and pendin. with the Scrutiny 
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12. 5.8 

13. 5.9 

14. 5.10 

15. 5.11 

17 

3 

Committees lOt up by the Government of MaIwuhtra for 
the 1ut five yean. 21 references arc pending since 1990. 
The Committee desire that National Bank authoriticsshould 
pursue vigorously with Government of Maharuhtra 10 that 
criminal case could be lodged by the National Bank against 
the persons found guilty for furnishing false caste 
certificates. 'They further recommend that penal action 
should be taken against the culprits 10 thst genuine scs 
and m arc not deprived of their constitutioftal rights. 
The Committee note that after the recent announcement of 
Finance Minister reprding increasing the credit flow for 
SCslSli. NABARD hu talcen IOvera1 initiatives. It hu beIm 
a common experience of the Committee that the loans 
credited by the Bank were given fictitiously with the 
cOMivancc of the middlemen and the authorities concerned 
and the money was being taken away by the middlemen 
and other concerned by paying only a small portion of 
amount to socially backward beneficiarics which include 
SCI and ~li allO and the enlR burden of-loan falls over 
them. 

The Committee desire that to eliminate the presence of the 
middlemen. the loaneea should be informed at lOme regular 
intervals by the Natioul Bank about the exact amount to 
be repayed by them as .. lured by the witnels durin, 
evidence. 
The Committee appreciate that more than-U). of the staff 
quarten meant for clerical and lubordinate staff as well as 
ofticcr arc allotted to SCJST employees. They hope that 
National Bank will maintain thil spirit in future also. 
The Committee note with surprise that no rOlten for 
reservation of sCsim in staff quarters hu been maintained 
by NABARD. They hope that the Bank will lOOn maintain 
the same and -.110 monitor the reservation of SCslSli in 
the staff qiwten as assured by them in the written replies 
received from the Ministry. 
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